
HIGI{ COURT OF JAMMU AND KASHMIR AT SRTNAGAR

t-R..i"d"r - tf
The Principal District and Sessions Judge,
Rajouri, Kulgam, kupwara,and kargil

NO:-

Subject :

on the subject cited above, it is submitted that the
information regarding Under trial Prisoners format t and , for the
quarter ending June, 20Lg is stiil awaited despite of rapse of two weeks.

ln this connection, it is requestecj to kindiy furnish the
requisite information within a time of two days through e mait or tele fax

No. 0L94-2506639 enabling us to communicate the same to the Supreme

Court of lndia, New Delhi and other concerned authorities.

Yours faithfully,

_lhe 
same on High Court web site.
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Awaiting of Quarterly Under format I and ll for
the Quarter ending June, 201g
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